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THE MINISTER OP STATE IN THE 
MINISTRY OP AGRICULTURE (SHEI 
ANNASAHEB P. SHINDE): We  are 
at your disposal,

SHRI DINEN BHATTACHARYYA: 
Tell us the quota fixed for Kerala.

SHRI SHYAMNANDAN MISHRA: 
Why have the people, who have come 
from Kerala m search of food,  been 
arrested’
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be discussion on planning
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SHRI S. A. SHAMIM (Srinagar): I 
had given notice of a motion regarding 
discussion on the Indo-Pakistan agree­
ment. I would like to know the fate 
of that. W hat has happened to that? 
W hat have you decided?

SHRI INDRAJIT GUPTA (Alipore): 
May I also make a submission on this 
point? When the Business Advisory 
Committee held its last meeting, it 
was not possible for it to anticipate 
the developments tha t would take place 
subsequently. In view of this agree­
m ent being really a historic agree­
ment, I th ink some time, however 
brief, even if it be an hour or so only, 
should be found to give this House 
an opportunity to express its approval 
of this agreem ent----

SHRI PILOO MODY (G odhra): Or 
disapproval.

SHRI INDRAJIT GUPTA: This is 
something which is very necessary 
from  the national and international 
point of view. It is very necessary tha t 
th e  Parliam ent of India, having taken 
into consideration this agreement, 
should express a certain view repre­
senting the popular will of this coun­
try . I think, therefore, tha t some 
time, however brief, should be found 
for this.

SHRI BHAGWAT JH A  AZAD 
(B hagalpur): W e support this. We 
w ant this m atter to  be discussed. I t  
is an im portant and historic agreem ent 
for the sub-continent, and we w an t to 
discuss it, even if it be for a short 
while.

SHRI AMRIT NAHATA (B anner): 
We shall be failing in our duty  if  w e 
did not discuss th is agreem ent.

SHRI PILOO MODY: I oppose this 
demand,

MR. SPEAKER: If  hon. Members 
w ant to discuss this, I cannot ju s t tu rn  
down w hat the House had decided ear­
lier. I  shall call a meeting of the Bu­
siness Advisory Committee and ask 
tha t committee to allocate time for 
this.

SHRI PILOO MODY: I shall argue 
against it.

SHRI INDRAJIT GUPTA: When
would you be calling th a t meeting? 
It has to fit in  w ith the other m eet­
ings which are already there.

MR. SPEAKER: Already, two m eet­
ings are fixed for the evening, the 
General Purposes Committee meeting 
and one other. We have not been able 
to fix this, because I did not know 
tha t hon. Members would raise this 
m atter. So, tom orrow if  you so w ant 
we may call a meeting of the Busi­
ness Advisory Committee.

SHRI INDRAJIT GUPTA: How
could we raise it earlier? The agree­
m ent was laid on the Table of th e  
House only yesterday.

MR. SPEAKER: If it is to be dis­
cussed, Government have to be infor­
med, and we have to  allocate the time. 
A fter all, it cannot be done suddenly 
like this.

THE MINISTER OF PARLIAMENT­
ARY AFFAIRS (SHRI K. RAGHU 
RAM M AH): You have suggested a 
m eeting of the Business Advisory 
Committee tomorrow. But I may
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bring to  your kind notice and the 
notice of the House that as already 
iritimated to this House, the External 
Affairs M inister Shri Swaran Singh 
w ill be leaving tomorrow afternoon 
or night. So, any discussion tha t you 
may want would bp possible only 
tom orrow .. .

SHRI INDRAJIT GUPTA: But the 
Prime Minister is there.

SHRI K. RAGHU RAMAIAH: The 
f’rime Minister is here on the 3rd 

sptem ber only. Since you w ere 
calling a meeting of the Business Ad­
visory Committee, I thought th a t I 
m ight ju st inform you so that you may 
kindly decide when to  hold the m eet­
ing in the light of this.

MR. SPEAKER: If hon. Members 
say tha t it could be had ju s t for one 
hour, I cannot believe it. Even if we 
fix two hours I know th a t nobody is 
going to stick to it. A t least 4 hours 
will be needed for it.

SHRI PILOO MODY: No discussion.

MR. SPEAKER: So. we have to find 
enough time for it. In  tha t case, hon. 
M embers will have to give up the dis­
cussion on planning.

SHRI SHYAMNANDAN MISHRA: 
No, Sir.

SHRI MADHU LIMAYE: No dis­
cussion is necessary on planning. There 
is no planning.

SHRI SHYAMNANDAN MISHRA: 
lore w ere two or three very vital 
objects which we wanted to discuss. 

J n e  was the approach to the F ifth  Five 
Year Plan, and another was the no- 
confidence motion. As regards the no- 
confidence motion, since the Prim e 
M inister is going to leave the country 
on the 3rd night itself, we have to 
consider now in w hat way and on 
w hat day this no-confidence motion 
can be accommodated.

SHRI ATAL BIHARI VAJPAYEE 
(G w alior): There is no question of 
accommodating it.
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SHRI SHYAMNANDAN MISHRA: 
We had tentatively decided th a t we 
would take it up on the 5 th of .next 
tnonth. But now since the  Prim e 
M inister is taking away two days of 
our valuable time, and she would not 
be present w ith us in the House after 
the 3rd September, w ith whom shall 
we be discussing the no-cortfidence 
motion?

MR. SPEAKER: Did you consult an 
astrologer and ascertain that that day 
is very auspicious for that? O ther­
wise, there w ere so many other days 
available. The whole session was 
available for that.

SHRI SHYAMNANDAN MISHRA: 
This was decided in your presence 
and under your chairmanship. Prob­
ably the astrologer cojiu oe the Chair!

SHRI PILOO MODY: At the m eet­
ing, there was only one person p re­
sent who looked like an astrologer.

MR. SPEAKER: If  there is any
auspicious star in this, you had better 
ask w hat is the next auspicious star 
fo r it. If  if cannot be had this session, 
he can have it in the next session when 
an auspicious star w ill be favouring 
him, other than  the 5th of nex t month.

SHRI SHYAMNANDAN MISHRA: 
Probably the Prime M inister’s stars 
indicated th a t she should leave this 
country on the 3rd.

SHRI BUTA SINGH (R upar): You 
w ere pleased to inform  us about the 
decision of the House about a call 
attention. I have no desire to  dis­
agree w ith the decision of the House, 
but, as rightly  pointed out by my hon. 
friend, Shri M adhu Limaye, if things 
like shooting down of agricultural 
labourers and H arijan  boys by the 
police are happening in States which 
are under President’s ru le  like A ndhra 
Pradesh (in East Godavari district), 
you should find out some avenue at 
least in this House, so th a t if  the call 
attention cannot be adm itted or a 
question cannot be admitted, the 
M inister in charge should make a state-
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Because, ̂SesSfe HeSlSSifc very* alarm­
ing n*ws; people have been att&cfted; 
7Z,; Z9m b,,t ik.t,"  sZ,; 3.3, 
an their death-bed.  The Minister in 
charge should make a statement  so 
that we can at least know the latest 
position.

AfR. ftPfiUUd&R: You please write 
to me.  I will Ask the  Minister to 
come with a statement.

SHRI SYSD AHMED AGA (Bara- 
mulla).  The agreement which has 
been entered into between India and 
Pakistan is a historic  achievement 
The Lok Sabha  will not be doing 
justice to it if it does not discuss it. 
There may be other issues before us, 
but they are not so very important 
As regards the no-confidence motion, 
this has been coming all these years 
and I have seen  the fate of  these 
motions  That can wait, but this can 
not  It is a historic achievement and 
we should discuss it

SHRI PILOO MODY Achievement’ 
Thev should have done it a year ago 
Why did they not do it a year ago’
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